NATIONAL COMPANY LAW TRIBUNAL
| /\ BENGALURU BENCH
COURT NO.1

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL,

BENGALURU BENCH, BENGALURU, HELD ON 04.07.2018.

PRESENT: 1.Hon’ble member (J) Shri Rajeswara Rao vittanala,

2.Hon’ble member (T) Dr. Ashok Kumar Mishra
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ORDER
1. Heard Shri K.V.Satish, learned counsel for the Petitioner and Shri Venkataramani, learned
counsel for the Respondents. Arguments completed. The parties are given liberty to file written gist
of arguments. .
2. . Orders Reserved in I.A.175/2018 and C.P.35/07/TP04/16. Both the Counsels submit that

there is no other suite pending with regard to this case in any Court except administrative suitg.
Both the Counsels are directed to furnish written arguments. A copy of application of the

Administrative suitf: also be furnished along with the written arguments.
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